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HIGH COURT OF JAMMU AND KASHMIR
(Office of the Registrar General at Srinagar)

ORDtrR

*,, \'T Ll Dated: 1-5\"=\r-*\t
Subject: Restructuring of Committees of Hon'ble Judges.

Consequent upon transfer on elevation of Hon,ble Mr Justice
Ranralingam Sudhakar and Hon'ble Mr Justice Mohammad yaqoob N4ir, the
existing Comfirittee Nos. 1,2,3,4,5,7,8 & 17 constituted vide High Cou(
Order No. 378 dated 07.06.2017, of which their Lordships weie tlre
Mernbers/Chairmen, are restructured as under:-

a. Committee No.l: Administrative Committee:

i) Hon'ble Mr Juslice Alok Aradhe (Chairman)
ii) l lon'ble Mr Justice Ali Moharnrnad Magrey (Member)
iii) I-lon'ble Mr Justice Dhilaj Singh Thakur (Member)

c. Committee No.3: Building and Infrastructure Committee:

i) I-lon'ble Mr Justice Alok Aradhe (Chainnan)
ii) Hon'ble Mr.lustice Ali Mohamrrad Magrey (Member)

b. Committee No.2: Finance Committee:

i) Hon'ble Mr Justice Alok Aradhe
ii) Hon'ble Mr Justice Ali Mohammad Magrey

iii) Hon'ble Mr Justice Dhiraj Singh Thakur

iv) I{on'ble Mr Jr"rstice l ashi Rabstan

Hon'ble Mr Justice ]'ashi Rabstan

IIon'ble Mr Justice Sanicev Kurnar

Ilon'ble Mr .lustice M.K.lJaniura

( Clhailman)

(Merrber')

(Member)

(Member)

(Chairman)

(Member)

(Mernber)

V

d. Committee No.4: Committee for allotment of Chambers to

Advocates and [isciplinary Committee under the Advocates Act:
For Srinagar wing:

i) Hon'ble Mr Justice Ali Mohammad Magrey (Chairman)

ii) l{on'ble Mr Justice M.K.Hanjura (Member)

e. Conrmittcc No.5: Cornmittee for the High Court Staff:



g.

Committee No.7: Committee to monitor the effective

implementation of the various decisions/resolutions passed in the

Chief Justices' Conferen ce, 2016.

i) Hon'ble Mr Justice Ali Mohammad Magrey (Chairman)

ii) Hon'ble Mr Justice Sanjeev Kumar (Member)

iii) Hon'ble Mr Justice Sanjay Kumar Gupta (Member)

Committee No.8: Committee for direct recruitment of District

Judges:

i) Hon'ble Mr Justice Alok Aradhe

ii) Hon'ble Mr Justice Ali Mohammad Magrey

iii) Hon'ble Mr Justice Dhiraj Singh Thakur

Hon'ble Mr Justice Alok Aradhe

Hon'ble Mr Justice Ali Mohammad

By Order

(Chairman)

(Member)

(Member)

(Chairman)

Magrey (Member).

h. Committee No.17: Committee to oYersee progress of cases arising

under J&K Pre-conception and Pre-natal Sex

Selection/Determination (Prohibition and Regulation Act 2002)z

i)
ii)

No: 6
I

Q o>-/S l1-S oateo: >-:\ "51 r*rt
copy
l.
2.

to the:
principal Secretary to Hon',ble the chief Justice, High court of J&K.

Secretary to Hon'ble Mr. Justice

.....for information of His Lordship'

3. Registrar Vigilance' High Court of J&K' Srinagar'

4. Director J&K State Judicial Academy' Srinagar

5.RegistrarJudicial,HighCourtofJ&K'Jammu/Srinagar'
6. Chief Accounts Officer, High Court of J&K' Srinagar'

-"-- """for information and necessary action'
--'

\/f CPC e-Courts J&K Uign Court, Srinagar ,for information and uploading the

same on High Court website'
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